DELHI LEGISLATIVE ASSEMBLY 

   List of Business

          Thursday 19th April, 2007/ 29 Chaitra 1929(saka)
2.00 PM 
	1
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.



	2
	Special Mention (Rule 280):  The following Members to raise matters under Rule 280-

1. Shri Moti Lal Sodi

2. Shri S.P. Ratawal

3. Shri Vijay Jolly

4. Shri Ramesh Bidhuri

5. Shri Sushil Chaudhary

6. Shri Kulwant Rana

7. Shri Mange Ram Garg

8. Shri Surender Kumar

9. Shri Dharam Deo Solanki

10. Shri Ramesh Lamba 



	3 
	Papers to be laid on the Table:

Shri Haroon Yusuf, Minister of Transport & Power to lay the following papers: -

1. Annual Report of DTC for the year 2004-2005 (English & Hindi version)

2. Review & Delay Statement (English & Hindi version)

3. Annual Accounts and Audit Report of DTC For the year 2005-2006 along with Review & Delay Statement (English & Hindi version)

                     

	4
	Introduction of Bills:

1. Smt. Sheila Dikshit, Chief Minister  to introduce the Delhi Professional Colleges or Institutions  (Prohibition of Capitation Fee, Regulations of Admission, Fixation of Non-Exploitative  Fee and other Measures to ensure Equity and Excellence ) Bill, 2007 with the leave of the House. 

2. Smt. Sheila Dikshit, Chief Minister  to introduce the Delhi Diploma Level Technical Education Institutions (Prohibition of Capitation Fee, Regulation of Admission, Fixation of Non-exploitative Fee and Other Measures to Ensure Equity and Excellence ) Bill-2007 with the leave of the House. 

3. Smt. Sheila Dikshit, Chief Minister  to introduce the  The  Bharat Ratna Dr. B.R. Ambedkar Viswavidyalaya Bill, 2007 with the leave of the House. 


	5
	                           Annual Budget (2007-2008)

	
	1) Discussion to conclude on the Annual Budget 2007-2008 presented by the   Finance Minister on 16th April 2007.



	
	2) Consideration and Voting on the Demand for Grants (2007-2008):

The Minister of Finance to move that the Demand for Grants for the year 2007-2008 be considered.

    Also to move that the Demand for Grants be passed.



	
	3) Appropriation (No.2) Bill, 2007 (Bill No. 4  of 2007): The Minister of

    Finance to introduce the ‘Appropriation (No.2) Bill, 2007 with the leave of the

     House.

    Also to move that the Bill be considered and passed.



	
	  Delhi                                                                               Siddharath Rao

19th April, 2007                                                                     Secretary



